- BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
AHMEDABAD

IA 419/2017 In C.P. (1.B) No. 40/7/NCLT/AHM/201

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
- Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

f the Companies Act:
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Learned Advocate Mr. Animish Bisht"with Learned Advocate Mr. Abhishek
Mukherjee with Learned Advocate Mr. Sahil Shah present for Applicant. None
present for Respondent in 1A 419/2017. '

Proof of dispatch of copy of application on Respondent filed.

file proof of service.

List the_ matter on Q.Ol 2018.

AN I~—ror
MANORAMA KUMARI | RAVEENDRA BABU
MEMBER JUDICIAL MEMBER JUDICIAL

Dated this the 22nd day of December, 2017.




